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In view of the request of Sh. Komai, l.d. J.\/ll-‘C-Oi , West District, Delhi (Duty Magistrate
on 26 OS 202.6) for exchange of his duty, the following modification in the Duty Roster of Judicial

Nlétgtstrnlt‘ I-'irst Class, West District, Delhi for the month of 3/lay-2026 {reference No 609

(:62, I..l;\/l(West)DR/2026 Dated 24 0/H2026} is being rnade:~

Sr. No. .\'ame of the Judicial Magistrate First Class Working Holiday Room No.

, 01

02

days

Ms. Shraddha Srivastava, J.Vll-'(I 09 26-05-2026 02
it/D P'I' 62/22,, Second I-‘loot, Kalkaji I-Zxtension Kalkaji <¢B"*'"l
New Delhi

Sh. Komal, JMFC-01 30-05-2026 341
R/0 VI/112 (3"’ Floor) DDA Flats, Kalkaji, New
Delhi-110019

Rest of the conditions shall remain unchanged in the Duty Roster of Judiciai
.\/lztgislralc First Class. West District, Delhi for the month of May-12026 (reference .\'n 609
662/C..I)/l(Wesl)l)R/2026 Dated 24-04-2026).
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(Zopv forwarded for information add necessary action to:~
Oi. ‘inc llotfble Registrar General, High Court of Delhi, .\'ew Deihi

Zhrough I.d. Principal District 8.- Sessions Judge, (West),De1hi
02. i'he l.d.l'rincipa1 l)istrict 81 Sessions Judge, (IIQ), Delhi
O3. lhe l.d. Principal I)istriet 8: Sessions Judge, (West), Delhi
04. The l.d. Principal District & Sessions Judge all district Delhi/New Delhi
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. The Cash Branch, West I)isutet, l'is Ilazari Courts, Delhi.

The I.d. offieer lneharge, Pool Car, Tis Ilazari Courts, Delhi
‘he I.d. CJM, all District, Delhi/New Delhi,
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(ill) ('3/ill: tciai :Vla,gist-rate
West Dist-rict. Delhi

....t..l1e..-.-.....!.?.F1.l'..l..cm(w@so/im/2026 Dated, Delhi the ..€?~§.l.‘?.$=l¢?.¢*r' I

he 1.d. ACJNI & All Ld. Judicial Magistrate I-‘irst Class West District, 'i'is llazari Courts,l)eihi.
‘he Director of Prosecution, Tis llazari Courts, Delhi.
"he Commissioner ol'Poli1.e, |)\.Ahl
"he I G (Prison), Tihar Jail, Delhi/New Delhi.
.he Secretary, Bar Association, 'l'is llazari Courts, Delhi
The Supdt.Jail, .\'ew Delhi/Lock-Up Incharge, Tis Ila/.ari Courts, Delhi
he Admn. ()iTicer(.ludl), llindi Department, R. .\'o. 237, 'l'is Ila/.ari Courts, Delhi
aw Officer, 'l'ihar Jail, Delhi/.\Eew Delhi.
-or Uploading on centralized web-site through lJ\YliRS
Jhe Video Conferencing, R. .\‘o. 25/1,'l'is liazari Courts, Delhi
he Care Taking Branch (liq) 8: West 'l‘isl£a1.ari Courts, Delh:
"he Reader to the court of undersigned.
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